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in Delhi has also been recently removed. 
To encourage housing activities the Finance 
Act 1982 has allowed several concessions in 
computation of income from house property. 

Number of SCs/STs Benefited under 
NREP in Orissa 

10807. SHRI LAKSHMAN MALLICK : 
Will the Minister of RURAL DEVELOP-
MENT be pleased to state : 

(a) the total number of persons in Orissa 
belonging to Scheduled Castes and Schedu-
led Tribes who have been benefited by 
National Rural Employment Programme in 
1981-82 and 1982-83 ; 

(b) The district-wise number of those 
SC/ST beneficiaries; and 

(c) the details thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA): (a) to (c). 
The information in regard to emploY!llent 
generation under NREP is being collected in 
terms of mandays and not in respect of num-
ber of persons benefited. In Orissa, employ-
ment generated for Scheduled Castes/ 
Scheduled Tribes under the programme for 
the year 1981-82 was 82.53 lakh mandays. 
During the year 1982-83 (upto December, 
1982) it is 70.47 lakh mandays. The district-
wi e figures are not being collected at the 
Central Government level. 

Acquisition of Land by D.D.A. at Village 
Bbulsawa, Jabangirpuri 

10808. PROF. AJIT KUMAR MEHTA: 
Will the Minister of WORKS AND HOUS-
ING be pleased to state : 

(a) whether in April 1976 agricultural 
and other land was acquired by DDA at 
village Bhulsawa, Jahangirpuri in Manack-
shah Pura, Delhi ; 

(b) whether the land was al 0 acquired 
after demoJishing the constructions and if 
0, th details thereof ; 

(c) the number of p [sons who utrered 

because of thi and also of tho who land 
was acquired ; 

(d) how many per ons have since been 
given compensation and how many of them 
have been given alternative r idential or 
commercial plots in lieu thereof; 

(e) the particulars of those per ons or 
legal heirs in case of deceased who have not 
yet been provided re idential/commercial 
plots and who e applications are till pend-
ing and the reasons for the same ; and 

(f) specific measure being taken to give 
the same to them on priority basis 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND 
HOUSING (SHRl MOHAMMED USMAN 
ARIF) : (a) to (f). The information is being 
collected and will be laid on the Table of the 
Sabha. 

Revenue Leaks In Laud and Developmeot 
Office 

10809. SHRI BABURAO PARANJAPE : 
Will the Minister of WORKS AND HOUS-
ING be plea ed to refer to the reply given 
to Unstarred Question No. 6734 on 11 April. 
1983 regarding Revenue leaks in Land and 
Development office and state : 

(a) the names of propertie whose vigi-
lance/lease files were missing along with date 
since their loss was first noticed and whether 
the vigilance files pertaining to property at 
serial No. 25 in the Annexure i intact and 
available; 

(b) in which of the 26 case Ii ted in the 
Annexure, officers were charge- heeted their 
confirmations kept in sealed cover. or t 0 
A sistant ngineer initially involved i-
ned/ ought retirement ; 

(c) details of actual recoveri 
each of the 26 ca on aunt 
other than ground rent from IS-1-1 
14-1-1983 a ent red in Account Lec:lgelr8 ; 
and 

(d) the date on which property o. 
1 w tra ferred to D At b 
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cbes and the time period reported in case of 
loss reported in case at S. No. 14 1 

THE DEPUTY MINISTER IN THE 
MINIS;my OF. WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF): 
(a) to (d). The information is being collec-
ted and will be laid on the Table of the 
Sabba. 

R~venue Leaks in Land and Development 
Office 

10810. SHRI BABURAO PARANJAPE 
Will ~he Minister of WORKS AND HOUS-
ING be pleased to rcfer to the reply given to 
Unstarred Question No. 6734 on 11 April, 
1983 regarding Revenue leaks in Land and 
Development office and state : 

(a) in which of the 26 cases referred to in 
the above noted Annexure inspection reports 
submitted by Inspecting officers Oil immediate 
rechecking were found to be incorrect along 
with necessary details and dates ; 

(b) whether the decision in the former 
Ministry of Works Production and SupplY 
Jetter No. 2405-\Vi/51 datcd 31 March, 1951 
regarding additional construction in houses 
leased for arc. ide nee is still in force and 
whether this decision wa applied to cases 
at Sl. Nos. 2, 3, 4, 5 and 9 in the above noted 
Annexure at that time if not, the rcason 
therefor; and 

(c) who was the Superintendent Vigilance 
in L and D.O. at the time los was discove-
red and reported in these 26 cases? 

THE DEPUTY MINIST _R IN THE 
\iINISTRY OF WORKS AND HOUSING 
SHRI MOHAMM D USMAN ARIF) : 

(3) to (c). The information i being collec-
t d and will be laid on the Table of th 
Sabha. 

Provision of Sink and other Amenities in 
Typ IV Quarters of R.K. Puram 

10811. S RI ANWAR AHMAD: Will 
the Minister of WORKS AND HOUSING 
be pleased to ta te : 

() t n moors of Type V qu rter in 
Sector 4 of R.K. Puram, New elhi, provi-

ded with Government sink, calJ bell and 
magic eye; 

(b) the reasons for not taking action to 
provide sinks etc. in the remaining Type IV 
quarters of the above sector ; 

(c) the action being taken to provide gas 
slabs immediately in Type IV quarters in the 
above Sector which do not have this facility 
already ; and 

(d) the action being taken to seal with 
cement etc. the chimneyhood in Type IV 
quarters in the above Sector so that dust 
and insects etc. do not fall on gas and eata-
bles kep t below it in the ground floor quar-
ters 1 . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) : (a) 
to (d). The information is being collected 
and will be laid on the Table of the Sabha. 
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